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I t: THE C ENTRAL ADMI NISTRATIVE TRI BUNAL 
ALLAHABAD BEhCH 

Dated. Allahabad . this 30t h J a nuary. 2001 

CORAM : Hon 1 b l c Mr. s . oaya l, Member(A) 
Hon 1 bl e Mr. Rafi q Uddi n , Member ( J ) 

origina l Application No .1494/2000 

Brijendra Si ngh S/O Shri Badan Singh 

at present posted as Di stri ct Magistrate . 

Banda 

•••••• Appl icant 

Co 1nsel fo r the applic a n t : Shri sur esh Singh 

V E R S U S 

1 . union of India t h rough Secr etary, 

Bepa rtment of Pe r sonnel . New Del h i 

2 . union Publi~ Service Commission through 

Sec retary , union Public Service Corn:nissi o n , 

New Del h i 

3 . St a t e o f Utta r Pr ade sh t hro ugh Ch i ef Secretary 

Gov e r n ment o f U. P., Lucknow. 

•••••• Respo ndents 

Counsel for the Respondents : 

O R D E R (o pe n court) 

( order b y Hon 1 b l e Mr.s. nay al , AM) 
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Hon•ble Mr.s.oayal, AM 
Hon•ble Mr.Rafiq Uddin,JM 

: 
, 

O.A.1494/00 

Shri suresh Singh, Learned counsel for the 

applicant. Learned Counsel for the app licant 

has presented his argument for admission. 

we find that the applicant has challenged 

non-selection of the applicant to the I.A.s. 

from 1991 to 1996 and seeks review the case of 

th applicant for promotion to the I.A.s. with re-

ference to the aforesaid years in which he was not 

selected. 

It has been mentioned in para 4 that the 

applicant has already filed o.A.741 of 1996 

challenging the recommendation of Selection 

Committee which was held in 1996. Now through 

the present o.A. what has sought to be challenged 

is the D.P.c. held in the earlier years as well 

as this year. This is not maintainable as it 

is barred by limitation. 
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